FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
FURURE CORPORATE RESOURCES PRIVATE LIMITED OPERATING AS
INVESTMENT COMPANY AT MUMBAI, MAHARASHTRA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along | Future Corporate Resources Private
with CIN No. Limited
CIN: U74140MH2007PTC175603
2. | Address of the registered office Ground Floor, Shop No. 1, Laxmi
Narayan Stationary, Prem Nagar, Opp.
Meghwadi, Jogeshwari East, Mumbai -
) 400060, Maharashtra

3. | URL of website -

4. | Details of place where majority of fixed | The Company was operating as group
assets are located investment company and was also

engaged in business activities of loyalty
program, media releases, and telecom
talk-time.

For further details write an email to
irp.ferpl@aegisipe.com.

5. | Installed capacity of main products/ | The company is not operational.
services

6. | Quantity and value of main products/ | Nil
services sold in last financial year

7. | Number of employees/ workmen Nil

8. | Further details including last available | Expression of Interest is being invited
financial statements (with schedules) of | for all assets except the excluded assets
two years, lists of creditors are | of the Corporate Debtor in terms of
available at URL: Regulation 36A and Regulation

36B(6A) of the Insolvency and
Bankruptcy Board of India (Insolvency
Resolution Process for Corporate
Persons) Regulations, 2016. For further
details, write an email to
irp.ferpl@aegisipe.com.

9. | Eligibility for resolution applicants | The resolution applicants must be
under section 25(2)(h) of the Code is | eligible under Section 29A of the
available at URL: Insolvency and Bankruptcy Code, 2016.

For detailed EOI and eligibility criteria,
please write an email to
irp.ferpl@aegisipe.com.

10. | Last date for receipt of expression of | 05 April 2025
interest

11.| Date of issue of provisional list of | 10 April 2025
prospective resolution applicants




12.| Last date for submission of objections | 15 April 2025
to provisional list

13. | Date of issue of final list of prospective | 20 April 2025
resolution applicants

14.| Date of issue of information | 22 April 2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15.| Last date for submission of resolution | 22 May 2025
plans

16. | Process email id to submit Expression | irp.fcrpl@aegisipe.com
of Interest

Date: 06 March 2025
Place: Mumbai

— \

Regards,

Avil Menezes
As Interim Resolution Professional of Future Corporate Resources Private Limited
Authorization for Assignment valid till 31 December 2025

Registration No. IBBI/IPA-001/IP-P00017/2016-17/10041

Reg. Address: 106, 1st Floor, Kanakia Atrium 2,

Cross Road A, Behind Courtyard Marriott,

Chakala, Andheri East, Mumbai — 400093

Email: avil@caavil.com, irp.fcrpl@aegisipe.com
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No.98, U?‘YOQ Vihar, PhaseTIV Gurgaon-122015.(H

8, Nasik

asik 422005”, °

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(5)
Sale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office at Plot

aryana) and Branch

- 401501,Dist - Palghar.”, |

Nagar Near

é ice at:- “CTS No 6944 Viraj Corner, Caneda Corner, coIIe ue road, 2nd Floor office No
213, 2nd floor,Yash Padma Arcad, Boisar Tarapur Road,Boisar ( Westi
Road No. 16V Plot No.B- 23, Thane Industrial Area Wagle Estate Thane — 400604” “CTS NO 4278/1 to-7 Tanaji

L House Sun Infotech Park
Kalika Mata Mandir 2nd Floor

Chichwad Pune -411033”, “IiFL Home Finance Ltd.Parikh Commercial Center, Office . 06 to 10, 03rd Floor.Near ICICI Bank ,Boling Agashi Road, Virar (west),

Pin N. 401303, Kadam Bmldln? First Floor, OEE Suman Medical, Badlagur West-42150 3, 3rd Floor Oberai Chambers, Opposne Government Milk
0 ( Office No. 1006 Bwing, 10th floor, bsel tech park, Sec no 30, vashl statlon 400708

), "Gyarsi Prasad Plot No.222, Second Floor in above of G P Parshik Sahakari Bank Ltd Ram Nagar Road Kposne of Venus Book Depot

440010 “under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest

Officer (‘AO") of IFL-HFL had taken the possesswn of the fcllowmsg

accounts/prospect nos. with a right to sell the same on "AS IS E |

Jalana Road Aurangabad - 43

03, VASHI BS!|

TECH PARK B 1006 HF

BASIS,

HFL's dues, The Sale will be done by the undersigned through e-auction platform prowded atthe website: www.iiflonehome.com

agp!
ct, 2002 }herelnafter Act) Whereas theAuhgnzed
propeﬁy/les pursuant to the notice issued U/S éd

AS IS WHAT IS BASIS AND WITHOUT RECOURSE BASIS" for realization of IIFL-

Scheme,

ur -

. Regd. Office: IDBI Bank, IDBI Tower, WTC Complex, Cuffe Parade, Mumbai-400005
@ [|D] 34 W:¥-\,\1 @ Branch Office: IDBI Bank Limited, Dost Pinnacle, GF, Plt No. E-7, Road No. 22, Wagle Industral
Estate, MIDC, Thane (W), Maharashtra - 400604. M. No.: 9839635346/7506670267/7208025656
CIN : L65190MH2004G0I148838 Email : abhishek.singh@idbi.co.in & vm.kangte@idbi.co.in; Website : www.idbibank.in

www,freepressjournalin

PUBLIC NOTICE FOR SALE through E-Auction
See Proviso to Rule 8(6) or 9(1

of the Act in the following loan

SALE OF IMMOVABLE PROPERTY MORTGAGED AS SECURITY
E-auction Sale Notice of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 read with proviso to Rule 8(6) or 9(1) of the Security Interest (Enforcement) Rules, 2002. Notice is hereby given to the Secured Creditor,
the physical possession of which has been taken by Authorised Officer of IDBI Bank Ltd., Secured Creditor will be sold on “As is where is basis”, “As
is whatis basis”, Whatever there is basis”, & “No Recourse Basis” on 21st March 2025.

Borrower(s) / Demand Notice Description of the Inmovable Date of Physical Reserve Price
Co-Borrower(s) Date and Amount property/ Secured Asset Possession Rs. 14,22,000/- (Rupees

[Guarantor(s)  I'46.Nov-2017 Rs. 19,99,493/- |All that parl and parcel of the property bearing 23-Sep-2024 Fourteen Lakh Twenty Two
|1_ .M. kChettgn | (Rupees Nineteen Lakh Ninety (Fslat No %‘é/ 11818 Flloorl,( hShrNee Sai w?vsv %%0- 21, Total O i Thousand Only)
axmikant Desale | Nine Th d Four Hundred | G.No. alunkhe Nagar, Khutwad Nagar, -
2 Mrs. Geetanjall | snd ﬁ'fnsst; ol o‘,’]?y)re Maruti Mandir, Nashik, 422007, Maharashtra,|—AS On Date 05-Feb- 2025 _[Eamest Money Deposit (END)
Chetan Desale B India. (Area admeasunng 762sq. ft. Rs. 34,26,353/- (Rupees [ Rs. 1.42,200/- (Ru One
3 WIS Sai Cellular Bid Increase Amount Thirly Four Lakn Twenty | oupts oy ( upees On
Prospect No Rs. 25,000/- (Rupees Twenty Six Thousand Three a TWOO%(‘,”rgd O‘:“fs)a”
94535%) Five Thousand Only) Hundred a(1)nd| l;iﬁy Three o

nly

Brief Description of Properties :

Property owned by Vilas Damu Jadhav and Manisha Vilas Jadhav :

Address : FlatNo. 103, 1st Floor, Jasmine Building, G Wing, Flower Valley, Khadakpada, Village Gandhare, Kalyan 421301 Maharashtra
Built UpArea: 903 sq. ft.

N

The dues of IDBI Bank Ltd. Outstanding :

Vilas Damu Jadhav and Manisha Vilas Jadhav dues as on 20.02.2025 stand at Rs. 107.18 Lakh (plus expenses, charges and further interest
thereon with effect from 21.02.2025.

PUBLIC NOTICE

Public are hereby informed that our clients intend to enter into a
transaction of purchase in respect of the immovable property more
particularly described in the Schedule hereunder and referred to
herein as the “Schedule Property” with its present owner, Mr. Pradeep
Suresh Pawar (hereinafter referred to as the “Owner”). The Owner has
further represented to our clients that the Schedule property is free
from all encumbrances, charges, lien, litigations and/ or any third party
rights/ claims of any nature whatsoever. Notice is hereby given to the
general public that if any person/s, entity, company, firm, institution
(corporate or otherwise) have any claims, any right, title, interest,
pending litigation, tenancy, mortgage, charge lien or demand or any
other interest of whatsoever nature in or upon the schedule property
or any part thereof, the same may be brought to the notice of the
undersigned in writing together with all details and documents in
support of such claim within 15 (Fifteen) days from the date of this
notice, failing which it shall be deemed that the aforesaid owner has a

1. Mr. Mahendra 21-Dec-2021 Rs. 20,17,476 /- |All that part and parcel of the property bearing 22-Apr-2024 Rs. 11,29,000/- (Rupees i
Yadav ! (Rupees Twenty Lakh Flat 406, Admeasurlné; 335 Sq. Ft., And Balcony Total Outstanding Eleven Lakh Twenty Nine 3 Reserve Date of Inspection Last Date of Submission of . " clear and lmarke‘t ablg title to the thedule property‘ and no one else
2. Mrs. Phulmati Seventeen Thousand Four  |Area Admeasuring 60 Sq. Ft, on the 4th Floor,|  a¢ 01 nate 05.Feb-2025 Thousand Only) Pri EMD With Prior Appointment) Bids along with EMD Date of E-Auction & Time has any right, title, interest or claim whatsoever in respect of the
Mahendra Yadav i In The Building Complex Known As 'Nest Leaf! . rice (Wi lor App ) I g wi , .
Mahendra vaday Hundred Seventy Six Only) | The Bu Bodting Survey No. G131, 62- 25| Rs. 22,79,328I- (Rupees |Earnest Money Deposit (END) 14.03.2025 25.03.2025 From Schedule property and our clients would be at liberty to proceed to
ProspectNo  |e—smonerease Amount __Jsiy ateq At Vill, Tembhode, Tal, & Dist. Paighar,| Twenty Two Lakh Seventy =z ——5o0e e~ 1.| Rs80.00lakh | Rs.8001akh | (11.00'am to .00 pm) 24.03.2025 till 4.00 PM 11.30 Al to 1 enter into and complete the intended transaction in respect of the
Rs. 25,000/- (Rupees Twenty |Maharashtra, 401404, India, (Carpet area 398  Nin Thousand Three ~ | RS. 1,12,900)- (Rupees One : U p! .30 AM to 12.00 PM P f :
10109689) Five Thousand Only) | sq_f, Super buitup area 553 sq. . Hundred and Twenty | Lakh Twelve Thousand Nine Branch Office: IDBI Bank Limited, DostiPinnacle, GF, Plot No. E-7, Road No. 22, Wagle Industrial Estate, MIDC, Thane (W), Maharashira- 400604 Schedule property. Any objections and/ or claims received after the
Eight Only) Hundred Only) d - ——— — e —— ’ : expiry of the period mentioned above shall neither be entertained nor
1. Sagar Sukhadev | 26-Aug-2019 Rs. 21,78,128/- [All that part and parcel of the property bearing 30-8ep-2024 Rs. 12,79,000- (Rupees 4 | Gist of the terms & conditions appearing in Bid Document: be binding on my clients.
Bhawar (Rupees Twenty One Lakh ~ [Flat No.202 (Second Floor) admeasuring about Total Outstanding Twelve Lakh Seventy Nine 1. The sale of Secured Assets is on “as is where is basis”, “as is what is basis”, “whatever there is basis” and “no recourse basis” for SCHEDULE PROPERTY
%hgdg;dev Namdeo Saveréty Sigh}j TThoustang. (me aﬁﬁag% féo;tple?(u'e/‘uﬁggg%;shz\r/\eg'Tﬂ'? -3, As On Date 05-Feb-2025 Thousand Only) and on behalf of the Secured Creditors viz.: IDBI Bank Ltd. . : ’
undred and Twenty Ei -
3. Monica Vijay onyy Karat, Dt Raigad,Mahareshia-410101 Rs. ?gyGEaiDZ/SD((ﬁU ces |Earnest Money Deposit (EMD) 2. The aforesaid properties shallnot be sold below the reserve price mentioned above. Bid increase amount s Rs.10,000.00 A('jl that pleceb a?cé 2%a£((:)e||-| 02 Imgosvable Emp_ertys belngN 'a?g
P;"g;" ect No Bid ncrease Amaunt___| o2 2dmeasuring 731 saff) T K Y oo | R, 1,27,3001- (Rupees One 3. The EarnestMoney Deposit— (EMD) will not carry interest. AO may retain EMD of top three bidders upto 3 months from the date of opening ;‘_1'. mea:lurlng abou et Heg'%%lﬂ'ﬂ q;aref Nearlnlg V‘ILIJrvey TOI. "
fpros i "Rs. 25,000 (Runees Tweny | é.'r\’, g%@éz{:ﬁ;%snw)vemy and Two Ony) Lakh min}t_?/uﬁgg’:é‘gn@‘)‘sa”d of the bids. The AO may permit inter-se bidding among ;he tog t;ree l;i;iders. The 1sgle would be on e-auction plat}‘orm at website : Trl1$asr?e Igi.s?rigtﬂThane nd boundaries: ¥ of Nawali Village, Taluka
www.bankeauctionwizard.com and shall take place on 25.03.2025 at 11.30 am to 12.00 pm, unlimited extension of 5 minutes each. g i
é . .hld\/Ié.v ‘[I>Vaat;g;am éZ-Mar-Zl\(‘]ZZ Eskg,é_s,gzs/- é&{hﬁé |03a0rt3 agg ngg;cseulrggtqes %rg%ertymtt)resanar;g 2-Aug-2024 Rl_sa. lfr{ﬁho;m}ﬁuﬁﬁﬁs;ﬁgr Intending Bidders shall hold a valid e-mail address, please contact Mis ANTARES SYSTEMS LIMITED, #24, Sudha Complex, 3rd Stage, On the East by: Gaothan area Nighu, Thane at 200 meters
WDl [Thee et T Gy | Floor Biding no D 2, Gat No 240, X Abo, AR Only) 4th Block, Basaveshwaranagar, Bangalore-560079. Contact person Email : sushmitha.b@antaressystems.com /[ | On the West by: 250 meters Navali Gaothan and Survey No. 11,16,17
Dattaram Warang ST nrease Amooy | ambul Taluka Vadgaon mawal , Pune, 412106, R: : 1" 35“; T eRL <o Eamest Honey Deposit (EWD) marina.j@antaressystems.com (M) 8951944383 /9686196751, (L) - 080-40482100 (For Technical and Bidding Process). and drain
9;5%59')7?0‘ No Re 70,0001 (Roneos Twery | %hg{qagtﬂ)ra India (Built Up Area admeasuring Sieven Lk Th% y give Re 10 200/-y(Ru:ees Forly 4. Bidde.rs. are aqviged togo .through‘the website.: www.bankeaulctionwizard.com for detailed terms and conditions of auction sale before On the South by: River Naala and Survey No. 15 Village Navali Area
Thousand Only) T oty ot O [ Nine Thousand Two Hundred submitting their bids for taking partin the e-auction sale proceedings. . _ On the North by: Waklan Main Road Village Navali, River and Village
% Only) 5. Eamest Money deposit (EMD) shall be deposited through DD from any scheduled bank drawn in favour of IDBI Bank Ltd., Tilak Chowk Navali Survey No. 13.
1. Mr. Rajesh H 23-Jun-2022 Rs. 9,17,405 /- |Allthat part and parcel of the property Flat No . 30-Sep-2024 Rs. 4,82,000/- (Rupees Four Branch, Payable at Mumbai or to be remitted to Account No. 45634915010026, IFSC Code: IBKL0000456, Branch Name : IDBI Bank Sd/-
Vishwakarma | (Rupees Nine Lakh Seventeen (F35 -010, admeasuring 15.24 sq. mirs., Ground Total Outstanding Lakh Eighty Two Thousand Limited, Tilak Chowk, Kalyan West, Thane by way of RTGS in favour of IDBI Bank Ltd and submit proof of payment along with KYC Puia Acharekar
\Zhs’ﬂﬁéﬁgmfam Thousa"dF_FOUf HIU”dfed and K'ﬁggyagﬁgd'ggd? szf: :(aﬁ;?'aRV:l”gf,”' As On Date 05-Feb-2025 Only) i documents (photo identity and address proofs) like PAN Card (compulsory), Aadhaar Card, Passport, Voter ID card, Driving License etc. Ad tl High Court
Prospect No e x)m o 21506, Maharashtra, India, (Ared| Rs. 1297986 (Rupees |Earnest Money Deposit (EMD) The amount of EMD paid by the interested bidders shall carry no interest. The EMD shall be forfeited if the bidder does not participate in the vocate High Lour
s and R 20,0001 (Ruen Twry | measuing220q.) ghtelve Lakn Ninely " I” Re. 48,2001- (Rupees Forly e-auction by placing the bid. B/8, Gururaj CHS Ltd.,RH- 83,
806280) Thousand Only) Hundred and Eighty Six | EOMt Thousg‘,ﬁygwo Hundred 6. The successful bidderwill be required to deposit 25% of the sale price (less the amount of EMD deposited) at the time of confirmation of sale. Place: Thane Phase II, MIDC, Dombivli East, 421203
Only) The balance amount of the sale price s to be paid within 15 days of the confirmation of the sale or such extended period as may be agreed to Date : 03.03.2025 Mob No. 9819272324\
1. Mr. Mohd Yasin | 28-Jul-2022 Rs. 25,55,498/- [All that part and parcel of the property bearing 30-Dec-2024 Rs. 19,70,000/- (Rupees by the AO. In case of failure to deposit the balance amount within the prescribed period, the deposited amount shall be forfeited, including
lbrahim Shaikh ~ ((Rupees Twenty Five Lakh Fifty| Flat No.105 Area Admeasuring 30 Sq.[™" Total Outstanding Nineteen Lakh Seventy eamest money.
2.Mrs.Nasreen Five Thousand Four Hundred | Mtrs.additionally the Apartment has an| xc o nate 05-Feb-2025 Thousand Only) ) ) N - ) ’ FORM G
Mohd Yasin Shaikh Ninety Eight Only) enclosediopen balcony of area admeasuringl—-==rr (Rupecs |Eamest Money Deposit (EVID) 7. AOreserves the right to accept or reject any or all bids without assigning any reason(s). In case all the bids are rejected, the AO reserves the INVITATION FOR EXPRESSION OF INTEREST FOR
St Broape " [ Bl neresseAmount_| g SIS 700 QLS B0 R iy Four Lakh Twenty [~ 167,000 (Rupees Ore rightlo sel the assets by any of the modes as prescribed inthe SARFAESI Act, , FURURE CORPORATE RESOURCES PRIVATE LIMITED
No 890903) Rs. 25,000/- (Rupees Twenty | Heights, Survey No.156, Piot No.7,8,9, Village| , One Thousand Four ~ | ‘it Kinety Seven Thousand 8. The Secured Assets mentioned in the Bid Document are based on the charges/mortgages created by the mortgagor;s in favour of Secured OPERATING AS INVESTMENT COMPANY AT MUMBAI, MAHARASHTRA
Five Thousand Only) ~ [Mamdapur 1 eral, Raigad, 410101, Hundred %‘Iﬂ F)Oﬂy Eight Only) Creditors, the details whereof are given in the bid document. Interested parties are requested to verify the details of the Secured Assets and (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
fl\lllfharashtra, India, (Area admeasuring 596 sq. v inspect the records relating to mortgaged assets available with AO on request. (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
T Mr. Abduliah 21-Jul-2022 Rs. 15,94,760/- |Al that part and parcel of the property Fiat 1-0ct2024 Rs. 7,51,0001- (Rupees Seven 9. Secureq cred|tt0rs ;10 tr;]otéake refsponsﬂ;;]lﬂytfor atnytl)lgr[]org/k;)rrlusswns/dlscrepancy/ shortfall etc in the secured Assets or for procuring any RELEVANT PARTICULARS
Sayyad (Rupees Fifteen Lakh Ninety |No.107, 1St Floor, Area Admeasunng 19.39 Total O Lakh Fifty One Thousand Only) permissions etcorior the lj'eso any authority established by law. ) 1.| Name of the corporate debtor Future Corporate Resources Private Limited
% MrsaSayyada Four Thousand Seven Hundred Sgegﬂgsgscé’ifpﬁgr sAEejl % é‘aor dsaf;e"é“lfﬁ B?;Crg[]y As On Date 05-Feb-2025 _|Eamest Money Deposit (EWD) 10. The Secured Assets are being sold free from charges and encumbrances of Secured Creditor only. along with PAN & CIN/ LLP No. CIN: U74140MH2007PTC175603
;{,’? ect No i dslmy o”‘z) Heights, slﬁ,ey No. 15?6 Plot No.7,8.9, Village| Rs. 19,48,942I- (Rupees T —=onr (Rupess Seveny 11. The successful bidder would be required to bear all the necessary expenses like stamp duty, registration, expenses, tax liabilities, if any etc 2. | Address of the registered office Ground Floor, Shop No. 1, Laxmi Narayan
oss 3) Wm% Mamdapur, Neral, Raigad, 410107, Nieteen Lakh Forty Eight ‘el ) con Gne Hundred fortransfer of secured asset. Stationary, Prem Nagar, Opp. Meghwadi,
housandonly) |y eoo e e (Super uifup area 365 g, Thousand fne Hu Only) 12. The Bid Document can be obtained from AO, IDBI Bank Ltd., At Branch Office - IDBI Bank Limited, Dosti Pinnacle, GF, Plot No. E-7, Road Jogeshwari East, Mumbai - 400060, Maharashtra
. _ . il 3. | URL of website -
T M Raiesh 09-50p-2022 Rs. 2097,771)- A|| that an and parcel of he propert F\at Nc 1-0ct2024 Rs. 14,71,000)- (Rupess No. _22, Wagle Indl_Jstr!aI E_state, MIDC, Thane(W), Maharashtra 4_006_04., on M. No.: 9839635346/7506670267/7208025656, Email : 2T Detail of place whers Tajoriy of | The Compary was operating 25 Bomp Tvestment
Dashrath Waghmare| (Rupees Twenty Lakh Ninety |4 Area Admeasuring 305 S Total Outstanding Fourteen Lakh Seventy One abhishek.singh@idbi.co.in and can also be downloaded from www.idbibank.in fired aecet ooated 5 | i busi
2. MrsMansyi Seven Thousand Seven Car el vyt Butong, Lo Caren As On Date 05-Feb-2025 Thousand Only) 13. Contact the AO, IDBI Bank Limited, Goregaon West Branch, Mumbai on M. No. 9839635346, Email: abhishek.singh@idbi.co.in at the ed assets are Jocate company and was also engaged in business
Rajesh Waghmare | Hundred Seventy One Only) vared, Ka?)at Neral Raigad, Maharashira, o 27,03,637/- (R i above address in person during November 08, 2024 to December 12, 2024 on any working day between 10:00 am and 04:00 pm to get the activities of loyalty program, media releases, and
FTooReS08” R it 58 A I?Adla Jing 804 (f? jper bullt up Area Wseﬂt)’ Sl Lo T -ames Toney Deposi (EW) Bid Document h"z:h contains geta‘led terms and conditions of sale, bid forms etc ’ o ' oemes ietecom talk time. For further detals wrte an emal
L10064505) Rs. 25,000/- (Rupees Twenty admeasuing 4595 Thousand Six Hundred | RS: 1,47,100/- (Rupees One ! . whl : ; . conai ! - - to irp.ferpl@aegisipe.com.
Five Thousand Only) and Thirty Seven Only) | Lakh Forty Seven Thousand 14. Borrowers/Guarantors are also hereby given notice under Rule 8(6) or 9(1) of the Rules of SARFAESI Act that the said immovable asset 5. | Installed capacity of main The company is not operational.
One Hundred Only) shall be sold after 30 or 15 days from the date of this notice by adopting any of the following methods mentioned in Rule 8 (5) of the Rules. products/ services
1.Mr. Ramashankar 14-Sep-2022 Rs. All that part and parcel of the property bearin 31-Dec-2024 Rs. 10,81,000/- (Rupees Ten - - - e ofma Nil
Ramlalit Tiwari 15,59,597.00?- (Rupees Fifteen| Flat no 205, Floor No. 2, area admeasuring 282 Total Outstanding Lakh Eighty On(e Tﬁousand Place: Mumbai ) Sdr- 6 g:)zr::tijgir\\//?czz (s)olz‘?r:r}ast :
g-yrS-Nehelarkn Lakh Fifty Nine Thousand Five gqNo 5 15/3;1}15'; vmg g ggghgl Lgasi;]llll;a"\‘a :gl As On Date 05-Feb-2025 Only) Date: 05.03.2025 Authorized Officer, IDBI Bank Ltd financial year
RaégﬁsTwaﬁ rOrg_ Hundr%q dl\lllnety Siven (t)nly) Near S;ix/ah Hotel 8? Mseb Office Tarapur Road| Rs. 19,98,141/- (Rupees |Earnest Money Deposit (EMD) 7.| Number of employees/ workmen | Nil
Prospect No |____Dbidincrease Amount ___1gisar (W), Palghar, Mahrashtra 401501, (Area, Nineteen Lakh Ninety 3 o - - s
10105384 Rs. 25,000/~ (Rupees Twenty admeasunn 4§95 Eight Thousand One Rs. 1,08,100/- (Rupees One 8. | Further details including last Expression of Interest is being invited for all assets
) Five Thousand Onl 9 o-f Hundred and Forty One | Lakh Eight Thousand One available financial statements except the excluded assets of the Corporate Debtor
) Ty Hundred Onl
Only) undred Only) (with schedules) of two years, lists | in terms of Regulation 36A and Regulation 36B(6A)
1. Mr.. Yogesh 23-Mar-2024 Rs. 14,39,642.00/- | Al that part and parcel of the prlg)erty bearing 30-Dec-2024 Rs. 13,04,000/- (Rupees Thirteen of creditors are available at URL: of the Insolvency and Bankruptcy Board of India
L e G e e
: | As On Date 05-Feb-2025 |Earnest Money Deposit Persons) Regulations, 2016. For further details
Jawaharlal Kanojia Ad.Mesauring: 647 Sq.ft, Vande Matar 4 d
Prospect No g E.(::y Two (rly) N Divine, Pashgane Villa a1 e Road, Nr Dhruv| Rs. 17,44,332/-éRU9995 Rs. 1,30,400/- (Rupees One E ITY Ll N I D N B AN K LI M IT E D write an email to irp.fcrpl@aegisipe.com.
L10130983) MW% ReSIdl_erle _\/an ani (W), Village Pashane, ?ﬁ;gg;enednsl-i:wung?gd?#é Lakh Thirty Thousand Four Credit Recovery and Management Department 9. Eligibility for resolution applicants | The resolution applicants must be eligible under
“Five Thousand Ony) | s et Bt oo Virarsnie Thirty Two Only) Hundred Only) cus Administrative Office : No. 24-B, Gandhi Nagar, Kumbakonam - 612 001 under section 25(2)(h) of the Seotion 29A of the Insolvency and Bankruptoy
- i . Ph - , . . is availabl RL: , 2016. F iled EOI ligibility criteria,
1_Mr_ AUl Ravindra | 22-Dec-2022 R, 25,82,3021- | Al hat part and parcel of e property bearing TT-ost202t Rs.17,78,0001- (Rupess TR PGB E-Mail id : crmd@cityunionbank.in, Ph : 0435-2432322, Fax : 0435-2431746 Codels available at U oy Crtera
gamddz w Al((jshay (Rupees Twenty Five Lakh F(Ijat No.13, 'Iégi{dsFloFctr, galwet Area Total Outstanding Seventeen Lakh Seventy Eight 10 a5t daia Tor resgipt of Sxpression 85 05 . gisipe. X
avindra Main Eighty Two Th Th admeasurin. q. Ft., Built-up area g Thousand Onl; -
3. Mrs. Meena N Hyunv(\i’(r)ed 'Fvvg%‘gly) i Zdrtnegsurlr%%%(t)Zﬁ?ASgl I?.,NSawpanda Park Rl:s ;’: gft;:DS;F(eg:g:Zs Eamest Money Depoi:t (EMD) RE 'TE N D E R'C U M 'AU CTIO N SALE N OTIC E U N DE R SARFAESI ACT 2002 of interest
y 0. e . . . . P . . . . . . it iSi i 'l
Ea;g}d“’,?eﬁ”j‘”d [ BidhereaseAmount___| S 2" b e Nagaor vrundavan Nagar| Thirty One Lakh Eighty [ Rs. 1,77,800/- (Rupees One The following properties mortgaged to City Union Bank Limited will be sold in Re-Tender-cum-Public Auction by the Authorised Officer 114 Date of issue of provisional list of | 10 April 2025
(Prospect No Rs. 25,0007 é?:ﬁg%snmen‘y Ambadink Road, Kamatwade Nashk422010 | | One T ahr%u,srﬁgysgmy) Lakh Seventy Sdevznghlm;sand of the Bank, under Rule 8 (6) & 9 of the Security Interest (Enforcement) Rules, 2002, under the SARFAES| Act, 2002, for recovery of the | |l Eroizeitlvfe res‘:)'“t_"’”_ app‘f'cams T 5055
1L10191396) ght Fundred Only undermentioned security debts due to the Bank, together with further interest and other expenses, any other dues to the Bank by the | -ast date for submission o pri
" - . . L ! objections to provisional list
1. Mr. Dinkar 06-Jul-2023 Rs. 12,93,210/- |All that part and parcel of the property bearing| 05-Dec-2024 Rs. 13,77,000/- (Rupees borrowers / guarantors mentioned herein below: - - - -
Kondiba Bare (Rupees Twelve Lakh Ninety |Flat No 401 On 4Th Floor, Carpet Area Ad[™ Total Outstanding | Thirteen Lakh sgvémypSeven g 13 Date of issue of final list of 20 April 2025
2.Mrs. Anusaya | Three Thousand Two Hundred | Measuring 222 Sq. Ft., and Super Built UpAreal ¢ 01 nate 05-Feb-2025 Thousand Only) PART -1 prospective resolution applicants
Dinkar Bare Ten Only) égmeagﬁggg %Llfqégkégggggggo yrbRgg“ Rs. 16,87,905]- (Rupses | Earest Money Deposit (END) Name of the Borrowers: No.1) M/s. Trendz Enterprise, at MH No.1191/2, Shop No.4, Ground Floor, Patel Tower, 4th Nizampura, 14 Date of issue of information 22 April 2025
Pioohots) | B eremse Amount__sive No- 10215, 1201 12072 (Par)|  Sien Lakh Eighty 2 = e Bhiwandi, District Thane - 421302. No.2) Mr. Abubakar Salam Ansari, Slo. MSM Ansari, at Room No.1587, First Floor, Mamledar memorandum, evaluation matrix
Rs. 25,000/- (Rupees Twenty |121/3/1, 121/3/2, Railway Station Asangaon Tai|  Seven Thousand Nine Lasl{h Thirt Se-v(enu"lj'ﬁgisaz?j Building, Maulana Azad Nagar, Near New Stand, Bhiwandi, District Thane - 421302. No.3) Mrs. Shabnam Abubakar Ansari, W/o. and request for resolution plans to
Five Thousand Only) | Shahapur, Thane, Maharashira, India, 421601, Hundred and Five Only) | 18€Q 'Y S&R Only) Abubakar Salam Ansari at Room No.1587, First Floor, Mamledar Building, Maulana Azad Nagar, Near New Stand, Bhiwandi, District prospective resolution applicants
1. Mr. Durgaprasad | 11-Dec-2023 Rs. 9,67,320/ ﬁlutl::‘:::z:: g;z:::f::zig:ugeannq 30-Sep-2024 Rs. 4,91,000/- (Rupees Four Thane- 421302, ) f:iﬁﬁlenfﬁ[asnibmissm o 22 May 2029
-Dec-, s. 9,0/, - ~o€p- . HI - . P . . . . .
_ll\_lageshwlfréac'{/l (Rupees Nine Lakh Sixty mﬂ(\]lg ézz F7tTh FIB %rpetAée?tAgﬁiasung Total O i Lakh Ninety One Thousand Only) Outstanding Liability Amount : Rs.99,15,908/- (Rupees Ninety Nine Lakh Fifteen Thousand Nine Hundred and Eight only) as on 16, Process email id to submit o forpi@asgisive.com
umarpalli 2. Mrs. and Super Bui rea i 27-01-2025pll rued inter harged from 28-01-2025 pl| her expen ny other he Bank by the borrower: rantors. i
%axml urgaprasad Si-ied/:é]rgg?’uws:nntg gr‘\rli)e Measunng 27 SR Dm B dmngS 2 o] _As On Date 05-Fet-2025 _|Eamest Money Deposit (EMD) 01-2025 plus accrued interest to be charged from 28-01-2025 plus other expenses, any other dues to the Bank by the borrowers / guarantors Expression of Interest
)

Vangani, Phase 1,

Rs. 13,11,266/- (Rupees

Rs. 49,100/- (Rupees Forty

Note : That our 270-Mumbai-Kalyan Branch has also extended Financial Assistance (CUB OSL SPECIAL - BR : 501812080062490)

Date: 06 March 2025
Place: Mumbai

Sd/-
Avil Menezes
Interim Resolution Professional

Registration No. IBBI/IPA-001/IP-P00017/2016-2017/10041
Authorization For Assignment valid till 31st December 2025

Unit No. 25, 26 & 27, Laxmi Plaza, Laxmi
Industrial Estate, New Link Road, Andheri
‘West, Mumbai - 400053.
Email: mumbai_andheriwest@tmbank.in
Ph: 022 26366240 / 26366260
CIN : L65110TN1921PLC001908

Tanlnad
ercantile

TN\B =

Beo a step shead In lile

p B Khadyacha Pada, Karjat, 1 R
&'}’ﬁ?,’;?“ No % Rdalgadv Mahazrgfrétrahlnma, 421506.  (Area ngh’;eaen’é ﬁ‘gHL‘:}‘g’r’;d Nine Thousagd One Hundred dated 30-03-2020 requested by No.2 of you for which No.3 of you stood as Co-obligant for the facility for a total amount of Rs. 5,50,000/-
Thousand Only) admeastring 234 Sg.f) and Sixty Six Only) ly) ata ROl of 13%. The same has been also classified as NPA on 29-11-2020 and the outstanding balance as on 27-01-2025 is Rs. 10,91,133/-
1. Mr. Dnyaneshwar | 18-Sep-2023 Rs. 638632.00/- éIrL tha’t\‘ pasrt Simg zaé‘ca Sof '&he fzg/pfr% beﬁrin1g 20-Dec-2024 Rs. 6,14,000/- (Rupees Six plus further interest and penal interest of 2.00% with monthly rests to be charged from 28-01-2025 till the date of realization.
Pandu Bh irty Ei op No rd FIr, Sr No ot No. — -
20, Pramia | (ybece Shakn Ty St Roonga Sopprg, Cene At Bese At AN o || outzen Thovsand Oaly) Description of the Immovable Property Reserve | Date & Time
Dnyaneshwar Bhoye Thirty Two Only) Ville Society, Opp. Morya Amrutlya Caha, Nr.[ 28 OnDate 35-reb- Earnest Money Deposit (EMD) Mortgaged to our Bank Price of Auction
3.sapatsurngi oy Y Makhmalabad Bus Stop, Makhmalabad Road, Rs. 9,22,500/- Rs. 61,4001- (Rupees Sixty - -
Enterprises Rm“m%/&t Maktmalabad Shivar, Tal & Dist. Nashic T(Ru?e$s N?ﬁ Lakn | Gne Thousand Four Hunréd Property Owned by Mr. Abubakar Salam Ansari, S/o. MSM Ansari < 45,00,000/- | 28-03-2025
s. 20, - (Rupees Twenty |Maharashtra, India, rea Admeasurin: wenty Two Thousan . N N )
E{gg?ﬁg},w Thousand Only) in S P Progerty Type: Bt Up, Area, Five Hundred Only) Only) Allthat piece or parcel of Land admeasuring about 228 Sq.Yards (.e.) 190.70 Sq.Mts. along with Powerloom | (Rupees at
Land_Area, Carpet Area Property Area: Premises Gala, bearing Gram Panchayat House No.2002/202, lying and being at Survey No.34, Hissa | Forty Five Lakh| 01.00 p.m.
14200, 101.00,102.00 No.2/1, in the Revenue Village Khoni, Taluka Bhiwandi and District Thane, within the Registration only)
1. Mr. Gautam 21-Nov-2023 Rs. 21,77,653/- |All that part and parce! of the property bearing 19-Sep-2024 Rs. 15,20,000/- (Rupees Sub-District Bhiwandi, District Thane and within the limits of Khoni Grampanchayat. Boundaries :
Sahebrao Wagh (Rupees Twenty One Lakh | Row House NoL8, on Ground And First Floor, inf Total Outstanding | Fifteen Lakh Twenty Thousand East - Machha Compound, West - Pawan Agrawal Factory, North - Abu Bakkar Masjid, South - Internal Road
2. Mrs. Manisha Seventy Seven Thousand Six |Akshad Super City Phase 1, Gut No.129, Near As On Date 05-Feb-2025 Only) ) . ’ .
Gautam Wagh Hundred Fifty Three Only) | Tekdeshwar Mahadev Mandir, Gangapur, Rs. 26,36,016- r PART - 2
3. Mrs. Shobha B ncrease Amount ahan%r Aurangabad, 431001, Maharashira | o s. w00 Earnest Money Deposit (EMD) PART - 2
(Sr;'alrfl)esbprgg1 Vh\‘igh RS, 25,0001 (Rupees Twery | ITnf;i rseglégrglzasxrrugg mB Eﬁt FltJ )p PA?@Z"V, (ﬁ:‘lgiesslxv%/ﬁguysa,']ﬁ 2 Rf' ;’,15%000{- (RTulgees Oge Name of the Borrowers: No.1) Mr. Vinod Ghanshyamdas Rohra, Slo. Ghanshyamdas M. Rohra, No.204, Second Floor, Hari Om Niwas,
1110145074 & Five Thousand Only) Carpet_Area Property Area: 876,00 , 779.00 | Sixteen Only) akh Fifty On/lo) ousan Near Lord Shiva Apartment, Bewas Chowk, Ulhasnagar, Dist. Thane - 421001. No.2) Mr. Ghanshyamdas M. Rohra, S/o. Manohram
1L10249120) 649.00 Y Laxmandas Rohra, No.204, Second Floor, Hari Om Niwas, Near Lord Shiva Apartment, Bewas Chowk, Ulhasnagar, Dist. Thane - 421001.
1. Mr. Chandan 15-Feb-2024 Rs, 1562893/~ | Al that part and garcel of the property bearing 01-0ct2024 Rs. 13,79,000/- (Rupees No.3) Mrs. Roonam Rohra, \_Nlo. Ghanshyamdas M. Rohra, No.204, Second Floor, Hari Om Niwas, Near Lord Shiva Apartment,
Ranjit Ghosh (Rupees Fifteen Lakh Sixty |Flat No.302, on 3rd Flr, in Building Known As Total Outstanding Thirteen Lakh Seventy Nine Bewas Chowk, Ulhasnagar, Dist. Thane - 421001.
2, Miss. Poonam | Two Thousand Eight Hundred |Siverline Residency, Constructed on Survey No| g on Date 05-Feb-2025 Thousand Only) Outstanding Liability Amount : Rs.82,70,227/- (Rupees Eighty Two Lakh Seventy Thousand Two Hundred and Twenty Seven only) as on
Chandan Ghosh and Ninety Three Only) 112, PlotNo 2, Vl\laﬁe Dhamote, TaI Kaqat ist. - L
ﬂ:,—osped No Bl Ao Raigad, Maharashtra, India, ‘Area Rs. 19,06,996/- Earnest Money Deposit (EMD) 02-03-2025 plus accrued interest to be charged from 03-03-2025 plus other expenses, any other dues to the Bank by the borrowers / guarantors.
10215849) |___bidnerease Amount {5 dmeasurln% in Sq. Ft): Propert Type:| (Rupees Nineteen Lakh = ———zgn (Rupees One —
Rs. F250(¥]r< (Rupgeé leemv Super_Built Up_Area, Carpet Area Propert H SIZ; TQ"”Z‘”’R‘-’ N{nes_ Lakh Thifty Seven Thousand Description of the Inmovable Property Reserve Date & Time
ive Thousand Only) é(;.eg.)425 .00, 256.00, (Area admeasuring 310( Fundre: ?)r:ﬂy) inety Six Nine Hundred Only) Mortgaged to our Bank Price of Auction
1. Mr. Santosh 23-Apr-2024 Rs. 18,29,182/- |All that part and parcel of the properg bearing 27-Dec-2024 Rs. 13,07,000)- (Rupees Property Owned by Mr. Vinod Ghanshyamdas Rohra, S/o. Ghanshyamdas M. Rohra) | < 46,00,000/- | 28-03-2025
zGaﬁgag\rasgd Gupga (Rupees Eighteen Lakh Twenty gllat No ‘;{03 Cd? V\y'"ng ‘gh Flr N2 |W+n;3 Total Outstanding Thirteen Lakh Seven Residential Flat at Flat No.501, on Fifth Floor admeasuring 937.00 Sq.ft. built up Area, in the building|  (Rupees at
2. rii Santos Nine :Qoéjisi?d'l%%egnﬁnfm Kayrgfe%\s{ﬁf‘ F§a|glagge erachtra. ingta,|AS On Date 05-Feb-2025 Thousand Only) known as Simran Residency, Ulhasnagar, Dist. Thane, lying and being at Room Nos.214 and 215 of Block | Forty Six Lakh | 02.00 p.m.
3 Santosh Kiana B ﬁ]criase Amou:t 10101 A ing (in Sq. Ft: Propeny Rs. 21,72.9091. Rupees Earnest Money Deposit (EMD)| | No C-57, Ulhasnagar - 3, in the Revenue Village Ulhasnagar Camp - 3, Dist. Thane, within the Registration only)
Stores Re. 25,000 (Runces Tweny | w/Pe! CarPEt Area, Super Built Up Area N T Nive™ | Rs. 1,30,700/- (Rupees One Sub-District Ulhasnagar and District Thane and within the limits of Ulhasnagar Municipal Corporation.
gPros ect No s. 25,000 (Rupees Twenty |Property Area: 391.00, 587.00, (Area| T Thousand Nine " 2k Thirty Thousand Seven
1652’)7 & 828107) Five Thousand Only) admeastiring 567 sq. ft.) Hundred and Nine Only) Hundred Only) PART - 3
g; Mr. |Sunn Ramdas 1(%-0ct-20823 Rs. 16,[3;1,;]07/- élgtwhit&asﬂeawoqamg rﬂglzf:]edprfp?rst‘{ bFelaOT? 24-Jun-2024 Rs. 9,11,000/- (Rupees Nine Name of the Borrowers: No.1) Mr. Asim Kumar, S/o. Ganesh Kumar, Flat No.D-104, Ganraj Complex D Wing CMSL, P & T Colony,
unja upees Sixteen Lakh Forty : ' Total Outstandin Lakh Eleven Thousand Onl i wili . ; "
éMr Akshay Sunil | Ona Thousand and Seven | Constructed On Plot No 56, Survey No'| -, £ 2 05-Feb-3025 y) Near TPM Church, Gandhi Nagar, Dombivili East, Thane - 421201. No.2) Mrs. Mamta Kumar, W/o. Asim Kumar, Flat No.D-104,

unjal

Only)

980/1+2+5+9, Old 1237, Ganraj Samkul-9

Rs. 20,78,245/- (Rupees

Ganraj Complex D Wing CMSL, P & T Colony, Near TPM Church, Gandhi Nagar, Dombivili East, Thane - 421201.

3PMrss.eSc'}aﬂao_ Bid Increase Amount ﬁ'r';’;",&d,ﬁ‘;g!{lk,m"'?,ﬂag%s"éﬁa) g;g?e’n;%;g Twenty Lakh Seventy E;rsne;s: :’%?_e{R?JeZ:';Ji:!D' Outstanding Liability Amoulnt : Rs.23,91,844/- (Rupees Twenty Three Lakh Ninety One Thousand Eight Hundred and Forty Four only)
10198409) Rs. 20,000/- (Rupees Twenly |Land_Area, Built_ Up_Area, Carpet Area| Eight Thousand Two | C8 S’ 2 Op Hund lé ason 02-03-2025 plus accrued interest to be charged from 03-03-2025 plus other expenses, any other dues to the Bank by the borrowers / guarantors.
Thousand Only) Property Area: 599.00, 697.00, 516.00 (Area| Hundred and Forty Five | One °“538 e
admeasuring 646 sqft.) Only) nly) Description of the Inmovable Property Reserve Date & Time
,1\‘. Mr. Avadhut é—Apr—2(,]\l21 RLs I?H.I%GG“- la-\g “thatdpaﬂ and parz?lg%f 7the propteﬂyg\z_ilk Ho 2-Mar-2024 Rs. 6,16,000/- (Rupees Six Mortgaged to our Bank Price of Auction
larayanrao upees Nine Lal event , admeasuring 41. $g. mtrs. Bullt-Up: Total Of i Lakh Sixteen Th d Onl ( perty y i )
Wadekar 2 Miss. king'rhousand Six Hundreﬁ Area and 35.90 sq. mtrs. Carpet Area, 3Rd As OonaDate 05-Feb-2025 a een ousan. nly) ) Property Owned by Mr. Asim K_umar Slo. Ganes_h Kumar] § 4 27,00,000/- 28-03-2025
Priya Avadut Sixty One Only) Floor, Kanchan Ganga Apartment, Plot No. 1, Earnest Money Deposit (EMD) All that Piece and parcel of Flat No.D-103, On the First Floor, admeasuring 565.00 Sq.ft.Built-up-Area, (Rupees at
Wadekar 3 Mrs. B increase Amount__| /g £, Cluster-2, Kh No 121, 175, 104:| Rs. 15,34,3291. (Rupees [™pe61 6001 (Rupees Sixty in the D-Wing of building known as Ganraj Complex D & E Wing CHSL, P & T Colony, Near TPM Church P
Kiran Avadut Id Increase Amount 2,345, Grampanchayat Modha, Village| Fifteen Lakh Thirty Four One Thousand Six Hundred - - > A H ’ ) '| Twenty Seven | 03.00 p.m.
Wadekar (Prospect | Rs. 20,000/ (Rupees Twenty Mondha Ta- Hingana, ,\Yagpur Maharashtra,| Thousand Three Hundred Gandhi Nagar, Dombivili East, District Thane - 421201, Lying and being at, Survey No.41, Hissa No.1,
No 89362(2) Thousand Only) 441110, India and Twenty Nine Only) Only) in the Revenue Village Nandivli through Panchanand, Taluka Kalyan and District Thane, within the Lakh only)
1. Mr. Shivcharan M | 10-Aug-2021 Rs. 9,06,760/- [All that part and parcel of the prqper‘tty Flat] 8-Dec-2023 Rs. 6,34,000/- (Rupees Six Lakh Registration Sub-District Kalyan, District Thane and within the limits of Nandivli Gram Panchayat.
gh&perdse (Rupees Nine Lakh Six 23-%91 ({;ﬂi.?L"p,”";;ni'::nag;“:;:%;,“@ M%UA Total O Thirty Four Thousand Only) Boundaries : East- Building, West - Road, North - Building, South - Building.
S'hivgsr{ar:r??(erggrde Thousansdi)dsyegfﬂny ;—lundred Cluster-4 Type-2, Plot no.1, Khasra| AsOnDate05:Feb2025 _|Eamest Money Deposit (EMD) PART -4
&Prosopect No Bt ncrsase Amount n0.194/1,2,3,4,5,121 and 175 situated at Mouza RSF f1t5 20865/ Rupees [~ - 63,400 (Rupees Sixly ) . X .
99605) Re 20,000/ (Roneos Twery | ¥%”d|ha:ﬁgp"\’f‘°dha) Hﬂ%ﬁ?’ Mrsln%ha, ﬂear Thol ;er?d aand Swten . Three Thousand Four Name of the Borrowers: No.1) M/s. Shivanand Developers, at Usha Chandresan Jadhav Chawl, Shastri Nagar, Tisgam, Kalyan (East),
housa o) | readmesnaasq | T Gy Hundred Oniy) District Thane - 421304. No.2) M. Gopal S. Jha, Slo. Surendra Jha, at Fat No.001, Krishna Kunj Apartment, Kalyan (East), District Thane -
T Wr Ganash SNov-2021 Rs. 12,4935 | Al bt partand parcel of e property Fiat No, AN Rs.7,57,000 (Rupees Seven 421304. N.o.3) M.rs.fmntaJha, WI/o.Gopal S. Jha, at FlatNo.001, Krishna Kun]Apann.1ent, I.(alyan(East),D|stnctThane-421304. .
Natthuji Tumdam | (Rupees Twelve Lakh Fourty [202, Cluster 2, Second Floor, Wing E, Total O i Lakh Fifty Seven Thousand Only) Outstanding Liability Amount : Rs.27,55,715/- (Rupees Twenty Seven Lakh Fifty Five Thousand Seven Hundred and Fifteen
% GaneshaTours  |Nine Thousand ngele)HU"dTEd Kanchanganga KiL No. 1541, 2|3;g§ mn(}zg As On Date 05-Feb-2025 _[Earnest Money Deposit (EMD)| | only) as on 02-03-2025 plus accrued interest to be charged from 03-03-2025 plus other expenses, any other dues to the Bank by the
_?_. M(rjs.uma Ganesh Bil g Iyncr2:se Anmyount Hingna 4gep Maharashira 441110| Rs. é]&&gghgfgllzlfRslligees Rs. 75,700/- (Rupees Seventy borrowers / guarantors.
ProspectNo | RS. 20,000 (Rupoes Twriy | ) 0 1o S MHCPetareadSsa) pyicand Nine Huncred | 1o housend Seven Note : That our 270-Mumbai - Kalyan Branch has lso extended financial assistance (FITL - ADHOC : 501912090014965) dated 31-12-2020
g162§) Thousand Only) Twenty Four Only) requested by No.1 of you represented by No.2 of you as Proprietor for which Nos.2 & 3 of you stood as Co-obligants for the facility for a total
é . Mr'kVisF"]atl‘\ 20-Jun-2020 Rs. 9,98,593/- ls\g;hgth P?:TAndvﬁlamellOfSI\he Prg%edr:]y Flat Nﬁ 14-Oct-2022 Rs. 5,50,000/- (Rupees Five amount of Rs.96,000/- ata ROl of 13%. The same has been also classified as NPA on 31-03-2021 and the outstanding balance as on 02-03-2025
askar *al (Rupees Nine Lakh Ninety th Floor Wingk, Shree Siddhivinayal Total Outstandi Lakh Fifty Thousand Only) is Rs.1,72,825/- plus further interest | interest of 2.00% with monthly rests to be ch fi -03-2025 till the date of realization.
2 Mr. Bhaskar Eight Thousand Five Hundred [Park, Srno 31/2 And 49 Wadkigaon, Hadapsar,| ¢ on pate 05.Feb-2025 BRI is Rs.1,72,825/- plus further interest and penal interest of 2.00% with monthly rests to be charged from 03-03-2025 till the date of realization.
Motiram Patil Ninety Three Only) Pune, Maharashtra, India, 411028 (carpet Area arnest Voney Depos Descriotion of the ble Provert -
3 Mrs. Alkabai Bl Amount|Admeasuring 310 Sq. Ft. And Super Buit Up| Rs. 18,17,571/- (Rupees T™pe 55 000/. (Rupees Fifty escription of the Immovable Property Reserve Date & Time
Bhaskar Patil id Increase Amount AreaAdmeasuring 418 Sq. Ft) Eighteen Lakh Seventeen Five Thousand Only) Mortgaged to our Bank Price of Auction
Prospect No Rs. 20,000/ (Rupees Twenty Thousand Five Hundred
110001710) Thousand Only) and Seventy One Only) (Property Owned by Mr. Gopal S. Jha, S/o. Surendra Jha) Z12,00,000/- | 28-03-2025
il 3
Date of Inspection of property [ EMD Last Date [ Date/ Time of E-Auction Flat No.001, on the Ground Floor, admeasuring 355.00 Sq.ft. built up area, in the B-wing, in the Building (Rupees at
21-Mar-2025 11:00 hrs 14:00 hrs | 24-Mar-2025 tl 5 pm. | 26-Mar-2025 11:00 hrs.13:00 hrs. known as Krishnakun] Apartment, Kalyan, District Thane Lying and being at Survey No.39, Hissa No.3 C. | qyyeiye |akh | 04.00 p.m.
Mode Of Payment :- EMD payments are to be made vide online mode only. To make payments you have to visit https://www.iiflonehome.com and pay Village Adivali Dho.kal.l’ Taluka Ambem,at.h’ DIStr!Ct. Thane, ,and. within t.he Registration Sub-d|str|c¥ OT onIy)
through link available for the property/ Secured Asset only. Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the Ulhasnagar and District Thane and within the limits of Adivali Dhokali Grampanchayat. Boundaries:
property/ Secured Asset you intend to buy vide public auction. For Balance Payment - Login https:/www.iiflonehome.com >My Bid >Pay Balance Amount giz‘tﬁ P;?g:gxyogfl(aﬁgggqgﬁ?i West - Property of Baburam Pawar, North - Property of Keshav Bhane,

Terms and Conditions:-
1. Forparticipating in e-auction, Intending bidders required to register their details with the Service Provider https://www. iiflonehome.com, well in advance and has to
create the login account, login ID and password. Intending bidders have to submit/send their “Tender FORM" along with the payment details towards EMD, copy of
the KYC and PAN card at the above mentioned Branch Office.
2. The bidders shall improve their offer in multiple of amount mentioned under the column “Bid Increase Amount”. In case bid is placed in the last 5 minutes of the
closing time of the auction, the closing time will automatically get extended for 5 minutes.
3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the balance 75% of
the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment.
4. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges, land and all other
incidental costs, charges including all taxes and rates outgoings relating to the property.
5. Thepurchaserhas to pay TDS application to the transaction/payment of sale amount and submit the TDS certificate with IIFL HFL.
6. Bidders are advised to go through the website https: // www.iiflonehome.com and https://www.iifl. com/home-loans/properties-for-auction for detailed terms and
conditions of auction sale & auction application form before submitting their Bids for taking partin the e-auction sale proceedings.
7. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:- care@iiflonehome.com, Support
Helpline no.1800 2672499
8. Foranyqueryrelated to Property details, Inspection of Property and Online bid etc. call IFL HFL
toll free no.1800 2672 499 from 09:30 hrs to 18:00 hrs between Monday to Friday or write to email:- care@iiflonehome.com.
9. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physical possession
within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.

10.

Further the notice is hereby given to the Borrower/s, thatin case they fail to collect the above said articles same shall be sold in accordance with Law.

11. In case of defaultin payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled and the amount
already paid will be forfeited (including EMD) and the property will be again putto sale.

tender/Auction, the decision of AO of IIFL-HFL will be final.

. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dispute in

Venue of Re-Tender-cum-Auction: City Union Bank Limited, Mumbai-Kalyan Branch, 1-E, Ramakrishna Nagar,
Murbad Road, Kalyan West, Mumbai, Thane - 421304. Telephone No.0251-2203222, Cell N0.9325054252.

15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of Tender/Auction,
failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost
Place : Maharashtra Date : 06-Mar-2025

Sd/-Authorised Officer, IIFL Home Finance Limited

Terms and Conditions of Re-Tender-cum-Auction Sale :

(1) The intending bidders should be present in person for the auction and participate personally and give a declaration in writing to the
effect that he/she is bidding for himself / herself. (2) The intending bidders may obtain the Tender Forms from The Manager, City Union Bank
Limited, Mumbai Kalyan Branch, 1-E, Ramakrishna Nagar, Murbad Road, Kalyan West, Mumbai, Thane - 421304. (3) The intending
bidders should submit their bids only in the Tender Form prescribed in sealed envelopes addressed to The Authorised Officer, City Union Bank
Ltd., together with a Pay Order / Demand Draft for an EMD of 10% of the Reserve Price, drawn in favour of “City Union Bank Ltd.”,
on or before 12.00 Noon for PART - 1, on or before 01.00 p.m. for PART - 2, on or before 02.00 p.m. for PART - 3. & on or before 03.00 p.m.
for PART - 4. (4) For inspection of the property and other particulars, the intending purchaser may contact : Telephone No.0251-2203222, Cell
No0.9325054252. (5) The property/ies are sold on "As-is-where-is", "As-is-what-is" and "whatever-there is" basis. (6) The sealed Tenders will be
opened in the presence of the intending bidders at 01.00 p.m. for PART - 1, 02.00 p.m. for PART - 2, 03.00 p.m. for PART - 3 & 04.00 p.m. for
PART - 4 properties on the date of Tender-cum-Auction Sale hereby notified. Though in general the Sale will be by way of closed Tenders, the
Authorised Officer may, at his sole discretion, conduct an open auction among the interested bidders who desire to quote a bid higher than the one
received in the closed Tender process, and in such an event, the Sale shall be conferred on the person making highest bid. The sale, however, is
subject to confirmation of City Union Bank Limited. (7) The successful bidder shall have to pay 25% (inclusive of EMD paid) of sale amount
immediately on completion of sale and the balance amount of 75% within 15 days from the date of confirmation of sale, failing which the initial
deposit of 25% shall be forfeited. (8) The Sale Certificate will be issued by the Authorised Officer in favour of the successful purchaser only after
receipt of the entire sale consideration within the time limit stipulated herein. (9) The successful purchaser shall bear the charges/fees payable for
conveyance,such as stamp duty, registration fee etc., as applicable under law. (10) The successful bidder should pay the statutory dues (lawful
house tax, electricity charges and other dues), TDS, GST if any, due to Government, Government Undertaking and local bodies. (11) The
Authorised Officer shall have all the powers to accept or reject the bids or postpone or cancel the sale without assigning any reason whatsoever.

- Kumbakonam Authorised Officer

: 04-03-2025 City Union Bank Ltd.

Place
Date

Regd. Office : 149, T.S.R. (Big) Street, Kumbakonam, Thanjavur District, Tamil Nadu - 612 001, CIN - L65110TN1904PLC001287,
Telephone No. 0435-2402322, Fax : 0435-2431746, Website : www.cityunionbank.com

DEMAND NOTICE UNDER SECTION 13 (2) OF THE SARFAESI ACT
Mr. Kisshor N Shah (Borrower) S/o. Mr. Nanji Bhachoo Shah, Room No. 1201, Ujwal
Heights, New Golden Nest, Palghar - 401105.

Mr. Paras Kishor Chheda, (Co-Borrower) S/o. Mr. Kishor Gulabchand Chheda,
Room No. 1, Chawl No. 9, Gandhi Nagar, Moti Nagar Road, Thane - 401101.

Dear Sir/Madam,

Sub : Demand Notice under Section 13(2) of SARFAESI Act in respect of Loan A/c.
No. 214700950100136 - Term Loan Rs. 20.00 lakhs availed by Mr. Kisshor N Shah
(Borrower) & Mr. Paras Kishor Chheda, S/o. Mr. Kishor Gulabchand Chheda (Co
Borrower), availed at Mumbai Andheri west branch on 15.09.2023.

Atyourrequest, the Bank has granted through its Mumbai Andheri west branch from time to
time various credit facilities to the Borrowers as per the particulars mentioned in Schedule-
A. You, the Borrower/s have availed the credit facilities with an undertaking to repay the
said credit facilities and executed the necessary loan documents in favour of the Bank and
created charge in respect of movables as mentioned in Schedule - B as Primary Security.
Further the borrower/guarantors/mortgagor have also created mortgage by way of deposit
of title deeds in respect of the property more fully described in Schedule -
security.

C as collateral

The liability in the above loan account were duly acknowledged by you by executing
balance confirmation letters and revival letters and also other security documents from time
to time.

Consequent to the default committed by the borrower/borrowers in repayment of the
principal debt and interest thereon, the loan account, has been classified as Non Performing
Assets (NPA) as on 13.02.2025 as per the directions / guidelines of Reserve Bank of India
relating to asset classifications issued from time to time. Despite repeated requests you, the
Borrowers / guarantors have failed and neglected to repay the said dues/outstanding
liabilities.
You, the Borrowers, Guarantors, Mortgagor are hereby called upon by this Notice under
Section 13(2) to discharge the liabilities in full to the bank and to repay a sum of Rs.
20,18,922.00 (Rupees Twenty Lakh Eighteen Thousand Nine Hundred Twenty Two
Only) as on 14.02.2025 to the Bank within 60 days from date of this notice. You are also
liable to pay future interest 9.45% plus 2.00% penal interest on the aforesaid amount
together with incidental expenses, cost, charges etc. to the Bank within 60 days from the
date of this notice.

Bank will exercise all or any of the rights detailed under Sub-Section (4) of Section 13 and
under other applicable provisions of the Act if you fail to repay the Bank the aforesaid
amount with future interest and all costs and expenses thereon.

You, the Borrower / Guarantors / Mortgagor are restrained from transferring by way of sale,
lease or otherwise, any of the above said assets more specifically mentioned in the schedule
hereunder after issuance of this notice as per Section 13(13) of the above Act and any such
transfer without prior written consent of the bank will not affect the rights of the Bank and
any such transfer shall be void.

The Borrower's / Guarantor's / Mortgagor's attention is hereby invited to the provisions of
sub-section 8 of Section 13 of the Act, inrespect of time available to redeem the assets.

Section 13(8) of the SARFAESI Act.

Where the amount of dues of the secured creditor together with all costs, charges and
expenses incurred by him is tendered to the secured creditor at any time before the date of
publication of notice for public auction or inviting quotations or tender from public or
private treaty for transfer by way of lease, assignment or sale of the secured assets.

i) the secured assets shall not be transferred by way of lease assignment or sale by the
secured creditor and

ii) In case, any step has been taken by the secured creditor for transfer by way of lease or
assignment or sale of the assets before tendering of such amount under this sub-section, no
further step shall be taken by such secured creditor for transfer by way of lease or assignment
or sale of such secured assets.

This notice is issued without prejudice to the Bank's right to initiate such other actions or
legal proceedings as it deems necessary under any other applicable provisions of law.

SCHEDULE -A

. - . Amount .
S.No Nature of Facility with Outstanding as on Dite of]])ixecutmn of
Account Number 14.02.2025 o0an Documents
1 Term Loan - Rs. 20,00,000/-
(214700950100136) Rs. 20,18,922.00 15/09/2023
Total Rs. 20,18,922.00
SCHEDULE B
(Primary Security)
S.No Limit details Details of Security

Term Loan -
Rs. 20,00,000/-

1| (214700950100136)

No.

On Equitable Mortgage of Residential Flat No. 306,
admeasuring 360.16 Sq. Ft. carpetarea, 432.20 sq. ft.
Built up area, on 3rd Floor, in 'A"' Wing, in Building
1, building known as "Pritivi Sai Yash
Complex" at Village Shirgaon, New Satpati Road,
Near Shankar Mandir, District Palghar - 401404
standing in the name of Mr. Kisshor N Shah, S/o. Mr.
Nanji Bhacoo Shah.

Sd/-

Authorised Officer

Tamilnad Mercantile Bank Ltd.,
(For Mumbai Andheri west Branch)
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